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ln<io>B«ngl«dMh Talk* on Qanga 
Water*

*27. SHRI SANAT KUMAR MAN- 
DAL;

SHRI AMAR ROYPRAOHAN:

Will the Minister of WATER RE-
SOURCES b« pleased to sUte:

(a) the outcome of the last round of the 
Indo-Bangladesh Talks held in Dhaka on the 
22nd June, 1990 regarding sharing of Ganga 
waters; and

(b) whether the representatives of the 
Government of West Bengal and the Cal-
cutta Port I  rust attended the talks; if not, the 
reasons for excluding their representation?

THE MINISTER OF STATE OF THE 
MINISTRYOF WATER RESOURCES (SHRI 
MANUBHAIKOTADIA): (a) It was decided 
to expedite the work of the Secretanes 
Committee on Shanng of common rives so 
as to arrive at a comprehensive formulation 
for sharing of common rivers at an early 
date The need of an agreement on shanng 
of the Ganga and Tista before the com-
mencement of the next dry season was 
noted by the Joint Rivers Commisston.

(b) No, Sir; as no detailed discu8sk>ns 
on sharing of waters were envisaged.

[Translatton]

Transfer of CPWD Officer*

‘28. PROF. MAHADEO
SHIWANKAR:

SHRI TEJ NARAYAN SINGH:

Will the Minister of URBAN 
DEVELOPMENT be pleased to stale:

(a) whether there are separate rules 
and regulatons in regard to the transfer of

various grades of offk»rs in the Central 
Public Wbrks Department;

(b) for how many years the Superinten-
dent Engineers and Engineers of higher 
grades in C.P.W.D. are posted at one place 
in Delhi;

(c) whether there is a standing order to 
transfer those engineers in the C.P.W.D. 
who have had their posting at one station for 
the tongest perkxi beyond the prescrOMd 
tenure;

(d) if so, whether this order has been 
uniformly followed: and

(e) if not, the reasons therefor and the 
cases in which order was not followed?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN): (a) 
No, Sir. There are only gukJelines regarding 
transfer of offk:ers of C.P.W. D.

(b) Superintending Engineers are con- 
skiered for transfer after they have com-
pleted 3-4 years at one Station. This perio<̂  
may be increased by the Director General of 
Works in exceptional cases in the exigen-
cies of public servce. There is no specifk: 
time limit for posting of off eers of the rank of 
Chief Engineers in one statton. Transfer of 
Chief Engineers is deckled by Government 
keeping in view number of years of sen/ne 
put in a partk:ular statnn and according to 
requirements of administration.

(c) As per the guidelines, cases are 
generally conskiered on completon of 3-4 
years service in one statton for Superintend-
ing Engineers.

(d) and (e). By and large the guidelines 
are foltowed while consklering transfers. <n 
exceptkmalcircumstances this tennhas been 
extended for the folk>wing reasons:


